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Annex III  
Format for reporting data on Relationship Segment (RS) 

 

Name of the Credit Information Company (CIC): 

Format for reporting data on Relationship Segment (RS) by Credit Information Companies (CICs) to Department of Supervision, RBI, 
Central Office for the month of … 

Sr 
no. 

Name of 
the Credit 
Institution 

(CI) 

New loan Accounts Legacy Data 
Reporting of new loan accounts opened 

after July 1, 2022 
Reporting of accounts opened between 
July 1, 2021, to June 30, 2022 - To be 

updated by January 1, 2023 

Reporting of accounts opened in past three 
years (July 1, 2018, to June 30, 2021 - To be 

updated by July 1, 2023 
  Number 

of new 
loan 

Accounts 
opened 
during 

the 
month 

Number of 
new loan 
accounts 
where RS 

details have 
either not 

been 
submitted or 
have been 
incorrectly 
reported 

Percentage 
(%) of new 

loan 
accounts 

where no RS 
data/ 

incorrect RS 
data has 

been 
reported to 

the total 
number of 
new loan 
accounts 
opened 

Number 
of loan 

accounts 
opened 
during 

the 
period 

from July 
1, 2021, 
to June 

30, 2022 

Number of 
loan 

accounts 
where RS 

details 
have 

either not 
been 

submitted 
or have 
been 

incorrectly 
reported 

Percentage (%) 
of loan accounts 

where no RS 
data/ incorrect 
RS data has 

been reported 
to the total 
number of 
accounts 

opened during 
the period from 
July 1, 2021, to 
June 30, 2022 

Number 
of loan 

accounts 
opened 

during the 
period 

from July 
1, 2018, 
to June 

30, 2021 

Number of 
loan 

accounts 
where RS 

details have 
either not 

been 
submitted 
or have 

been 
incorrectly 
reported 

Percentage (%) of 
loan accounts 

where no RS data/ 
incorrect RS data 
has been reported 
to the total number 

of accounts 
opened during the 
period from July 1, 
2018, to June 30, 

2021 
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